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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No 3 7? ?-'-- -3'1 1 :+ nOTP/Ga,/PDJ W,st/2023 Dated Delhi the %'' i:23
Copy forwarded for information and necessary action to :-

] . The Judicial Officers concerned, West Distllct, Tis Hazari courts, Delhi.
2. The Officer Incharge, Pool Car, Tis Hazari Courts, Delhi.
3 . For uploading on LAYERS.

4. For uploading on centralized website through LAYERS.

&w„@ %WV
\(Hernani Malhotra)

Officer Inch\rge (Judicial Branch), West
District Judbe(Commercial Court)-02



(Dr. ASia Chore£kar)
/). It.J.S

Director (Acadenr ics )/
Chairperson (Of6ciati ng)

No. DJA/Trg.,'MVAR/] 641/2023.’/r g g
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Sub.: Training Progl'Bmnle in Colnpliance of the Judgment of the Hon’bIc Supreme Court
dated 15.12.2022 in Civil Appeal No. 9322 of 2022 [arising out of Special i,cave Petition
(C> No. 32448 of 20181 titled Gohclr l\lolrallruled v. Uttar Pradesh State Road Trelnspn rt
Corpora tir)II , for PO NIAC’rs (Full Strength)1 Police Officers9 Nodal PeI'so,- s of Insurersl
Judges In-charge of b'lediation Centres and Seer dIaries DLS As.

Respected Sir' Madam.

In continuation of this oFfice letter dated 16.01.2023 regarding holding of the subject
pfogfamme on 30.Ol.2023, 3 1 .01 .2023 and 01 .02.2023 by the Delhi Judicial Academy fron1 4.00 pm
to 5.30 pm Lhrough virtual mode using CISCO Webb< Platform. it is to inform rilat due to :he

fatewell function organized on the retirement of four DHJS offIcers at Tis Ha:ari Courts on
3 1 .0 1.2023, the subject progranunc scheduled R)r 30.01.2023. 31.01.2023 and 01.02.-2023 has been

rescheduled for 30.01.2023, 01.02.2023 and 02.02.2023.

The proposed nomination list for the aforesaid progralume is enclosed as Annpx11re ' A’.

The updated schedule of the pl'ogl'anrme is enclosed as Anncxure 'B’.

It is requested that nominated .Judicial Officers posted in your district ,',',ay kindly be
conrmunicated about the updated progl'amme schedule through your good office.

A

Further. correspondence and meeting link shall bc sent by the Delhi Jud 'cial Academv
climctJy LO the mobile number and e-mail ID of the nominated participants one ''ay ben)re thc
LFainIFlg prog!'am fDe.

WIth I'cgards,

DEL III ,JL' D1 CIAL ACA D LIII ’

(lligh Court oF Dclhi)
Sector. I J. 1)\r,lrko. Nc\v Dcllri- II tIt}?S

f) 1 )-]11892 : 9 1 . fI11-28£J365t): tO )

tI I t-:81136687 (Fax)
Email: dja7t nic.in

m an ;a aia

251l' Ja11ual),, 2023

Principal

Principal
Principal

Principal
Principal
Principal

Principal
Principal

Principal
Principal
Principal

District & Sessions Judge, Central, HQs, THC

DisLI'ict & Sessions Judge. East. KKD
District & Sessions Judge, South, Saket

District & Sessions Judge, North-\Vest. Rohini
District & Sessions Judge. New Delhi, PHC

District & Sessions Judge, South-East, Sakct
District & Sessions Judgc, North, Rohini

District & Sessions Judge, West. THC
District & Sessions Judge. Soul Il-West. Dwarka
District & Sessions Judge. Shahdara. KKD
District & Sessions Judge. North-East. KKD

The Ld
The Lcl
FIle Ld
The Ld
The Ld
The Ld

The Ld
The Ld

The Ld
The Lcl
The Ld.

I

2

b’ 3urs faithfully.

ErIC I.: As ttbovc
(Dr. Ai .It! Choudhary)
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Proposed Nomination for

JpainiFg Pfogramme in Compliance of the judgment of the Hon?bIc Supreme

Cou:te:::TJil; it 132l: !!= ITf\U:ilit:::2dT£2£LT:=££uIl=:cm
Pradesh State Road Transport Corporation

on

30th January, Olst February & 02nd February9 2023

SI.

No.
Name of Officer

1

2
3
4

5
6
7

Dr. Kamini Lau
1 rg

Mr. Vijay Kr. Dahiya
Mr. Vinod Yadav
Mr. I-arun Sahra\vat

Ul Jagdish Kumar
Ms. Rekha

Mr. Rakesh Kumar-rv

a . Kashya}
Mr. Samar Vishal

Mr. l'ovleen

9
10

11

12

IS

F4
15

16

Ms. likIa Gauba

Ms. Jas joel l<aul

Ul I-lalvinder Singh
Ul larun Pratap

Shcfali BarnalaMs.
Fandon

IN-Cl-IARGE MEDIATION
Judge In-charge, Mediationi 17

]8

’9

:0

MIr. Sanjay Garg-II

Mr. Ani! Kr.Sisodia

Mlanish Gupta

Mr. Lalit Kumar

Ms. Manjusha Wadh\va

nl

al'3
-.J

Mr. Sandeep Garg

SECRETARIES: DLSA
Full Time Secretary, DLS4
Full Time Secretary, DLS A

Mr. Manish Jain
Ms. Saema Jamil

Present Posting

MACT
PO MACT
PO MACT

ADJ-l-MACT
PO MACT
PO MACT
PO MACT

po MAd+
PO MACT
PO MAC'r
PO MACT
PO MACT
PO MACT

PO MACT & PO Zonal
Vending Committee (MCD)

PO MACT
PO MACT
PO MACT

Centre

Judge In-charge, Mediation

Centre

Judge In-charge, Mediation
Centre

Judge In-charge, Mediation
Centre

e rge, Mediation
Centre

Judge In-charge, Mediation
Centre

Annexure'A’

Not Place of Posting

Tac
Saket
Rohnl

Rohini
KKD
I)wm

bwafka
THC
Saket
KKD
THC

Rohini

I

1

Central
south

North-Wi
Nor£h

Shalm
South:West
Soutme

Wei
South-East

East

C8ntTaT

Norti;

+t

2

1
2
1

2
1

North-West I Rohininnola
New Delhi I PHC

Central 1 THC

North-West I Rohini

South-West I Dwarka

South I Saket

East I KKD

New Delhi 1 PHC

o Rohini
a



Ms. Anuradha Prasad

Mr. Pranat Kumar Joshi

Mr. Vinik Jain
Ms. Rishika Srivastava
Ms. lsha Singh
1

Mr. Rishabh 1001

Mr. Animesh Kumar
Ms. I-Ieljy Fur Kaur

DLSAFull Time Secre
DLSAFull Time Secretal

DLSAFull Time Secret;

DLSAFull Time Secretal

y, DLSAFull Time Secre'

DLSAFull Time Secreta

DLSAFull Time Secreta:

DLSAFull Time Secret
Full 'Fimc Sccretat DLSA

South- West

Shahdara

Noah-East
Central

South-East

North

Dwarka

KKD
KKD
THC
Saket

Rollin i

Pl-IC

d
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Annexure IB)

DELWI@©ADLWY
/

Programme Name & Code

Duration
Participants

Venue
Programme Director

""”'” 4:00 pm – 5:30 pm
D

: T: : b t)iI:: i Feng?:1 : cac: det::rlcel ?IT: s

30.01.2023

(Monday)
: E = :a=r :::: : cPo:1l:1: : 1 :sI i :: : :d : e H 1 e rr11b e n t
o Contested cases

H+



DELHI' JUDICIAL AC'AD.E.MY

Programme Name & Code

!:r$ X :4; !i::{ }: : jal:T: :iI ::i;r: f( ;:I Tell;TIll i{{ r S J U d a e S I n = C h H : = Tel

D : 1 hl = f I FoI u: IT;I=r: i !teh== : q ::: i• 1:=1 } : jl 7 fh: In: rE :: T : f::: : ::JH 1:1 ::=Rudi cial Academy

Duration
Participants

Venue
Programme Director

Date & Day

RQ:e oin,CTs p"rs"a-t tQ the MV Ame11dment A't, 2019 r'ad with the CMV (5" Amendment) R„1„, 2022
o Private petitions

o No fault liability cases
o Recording of evidence

o Issues of Limitation and Jurisdiction
01.02.2023

(Wednesday)

J

ai

R't



DELHI JUDICIAL ACADEMJ

Programme Name & Code Training Programme in Compliance of the judgment of the Hon’bIc Supreme Court dated 15-12'2C)2 e

in Civil Appeal No. 9322 of 2022 [arising out of Special Leave Petition (C) No. 32448 of 20181 titled
Gel tar Molrantmed v. Uttar Pradesh State Road Transport Corporation.
Three days (3) on 30th January, 01st February & 02nd FebruarY, 2023
PO MACTs (Full Strength), Police Officers, Nodal Persons of InsurcrsT Judges In-charge of
Mediation Centres and Secretaries DLSAs
D,Ihi Judic£al Academy (through Virtual Mode 11sing CISCO Wet)Ex Platform)
Dr. Aditi Choudhary, Director (Academics) / Chairperson (Officiating)T Delhi Judicial AcademY

Duration
Participants

Venue
Programme Director

Date & Day 5:00 pm –.6:00 pm

Guidelines laid down by the Apex Court: Interface

0
0

0

Gohar Mohammed vs Uttar Pradesh State Road Transport Corporation

Bajaj Allianz General Insurance Company Pvt. Ltd. vs Union of India

Jai Prakash vs. National Insurance Co. Ltd. & Ors

02.02.2023
(Thursday)


